TR, S.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

G1.5.-21.Te.-31.-01072026-273984
CG-DL-E-01072026-273984

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

H. 3433 ¢ ReetY, U, TTE 1, 2026/ TS 10, 1948
No. 3433] NEW DELHI, WEDNESDAY , JULY 1, 2026/ ASHADHA 10, 1948
ST TREe i TeHE A

s faoett, 29 5[, 2026

FT.37. 3568(37).— Fatd ALHIL, T [FaTe (ITFT F7 Torra) wfafa=aw, 2026 (2026 FT 8) Fir
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th June, 2026

S.0. 3568(E).— In exercise of the powers conferred by sub-section (2) of section 1 of the Jan Vishwas
(Amendment of Provisions) Act, 2026 (8 of 2026), the Central Government hereby appoints the 15™ day of July, 2026
as the date on which the provisions of the said Act, in so far as it relates to serial number 56 and the entries relating

thereto in the Schedule to the said Act, relating to the Control of National Highways (Land and Traffic) Act, 2002 (13
0f 2003), shall come into force.

[F.No. NH-11014/33/2024-La]
CHETNA NAND SINGH, Jt. Secy.
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